PUBLIC ANNOUNCEMENT
TO THE EQUITY SHAREHOLDERS OF

SEALORD CONTAINERS LIMITED

[Fagistonid Ofics: Adanl Haus, Near bithakhall S Feads, Wasanopura, Ahfvsdaked, indi)
Thia Pulic Annowncamaet [FAmmouncamant] |3 baing lzsmed by Anand Rathl Securities
Private Limked {"ARBFL"), thw Maneger o the Olfer, on behail of Asgls Logiviics Limked
{ALL" *Aaquine}
Thia Ansosncenmunt b i contimusiion of, sad shosld be resd In conjunction with, ls original
Public Asnouncamant deisdl Narch 44, 2008 {"P") and e subsecusnt Corrigonaium dabed
Mxy 04, 299¢ putished In Sue Fross: Pross Jourtal, Pratahial, Prabhat and the Latter of Offer
duiusl Miwy 33, 20N saat bn Bie sharshsbders of $salord Centalners Linisd.
‘The O Formaalilon v boon comphabod and The dotalls s e undor:
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Adanl Houms,
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Z | Name and Addrma of the Acur' ‘Angha Logistics Limiind,
502, Sieglon,
GIDC, Char Rasia
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Y. | Namoof Marager i ha ollsr Anand Redhl Sacuriios Privado Limiked

4. | Mo af the Ragieirar i tha olfer Shampm Sarvicus (inda) Pet Lid

5. | Offer Dolplle
& Dertw of opening of the offer: Ny 10, 2006
b Deacer of cloaurs of e ol May 29 , 2008

4 Deinlln of e Accpision

& Hem Prozcesd in the Diler Aciel

| Ne-, | documant

& | Ofier prim R 10F par s R 10F par sham

B | Share holing of scquirer {No & %) N N

|| befors MOWFA.

C | Sharesaculed bywy cTAphatamt/ | 57,500 Shae 9,23,00 Share
MIOL or marked purchasss (No & %) =% (F4.96%)

D | Bharewacauired In tho cpan ollar 2,50,000 Bharea 4. 40r Sharos

|| MNo&%) 20%) {0.35%)

E | §Zo« the opan olar [ Noof sharom Ra25,00,000 Rad4010
muliiplind bry offer price per sham)

F | Shares acquirsd afler PA bl belom T M N
working dewe prior fo closur Sedo, i any.

[Mek%}

G | Postolfer shams holding of aoquir $37.500 5hares 9,537,600 Shanes
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H | Pra kPost offa shars halding of Public Praoar | Poal offer | Pra oler | Poat offee
No. of sherme. 312500 | 312500 (3125003125000
Parceriage 5% |2 |B%

[ ™he strrshokiing of ersiwnile promoies has ben Incduded [ e public calgory pUrsUrl in

Tha propoasd opsn offsr.

T. | Stuiow of I secrow ecout, whether The ezcmw scenunt had Ra. 25,00,000F,
reloasad of not baing 100% of tha conekieraion payablo

under e oller. Rp.44.510~wes
transfered ko e Special Acoount and
huakancs wan utiend for scxquiring 2 45,599
hirbd &d pi i Shans Purchide
Agreament with tha orstshlio Sromotan of
e Trgat Compay.

B | Poymontof inbirast, ¥ any, o ha NA
shareholdars alang with Hie detalls thamol

- Stk of imveslor compial iy recebmd, Mo [mmelor complaints have bewn recebws
Fony In noepoct of tha offor

Tha Acauirer and the Board of Direcione of the Acquine sccept full meconsbilly kor e information
cexrhainid in this Announcamesn. The Aceu(rer and the Baoard of Dinacione of th. Acquirar shal be jointy
el swvarally responaibie for fufliment of fhelr obiigations under e SEBI [Subsbantisl Aoquisiion of
Sheres and Takeovers) Raguiations, 1997.
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